~'f17‘* ';f‘ 0a No. 48/2014

CENTRAL ADMINISTRATIVE TRIBUNAL
f_ JAIPUR BENCH JAIPUR. '

- ORIGINAL APPLICATION No. 48/2014

: Mag Proilions.
. Dated this the -5 day -of- ggé@ﬁj 2015

CORAM: HON' BLE SHRI ANIL KUMAR, MEMBER (A)

S j, - oa NO 48/2014

. 54 ““Farid Mohammed s/o Roshan Khan

. HON'BLE -SMT . CHAMELI MAJUMDAR MEMBER (J ).

-~

- s L. - PR

1. :Mahendra Kumar - Verma i ‘
S8/o. Shri Kishan Lal Verma . - S -
R/0. Behind New Railway Colony, e

| Tehsil. GangapurCLty » I
District Sawalmadhopur (Ra])~ co T CT T

2. i Hemdhar Phatak o _— , L
S/o. Shri vidhyadhar Phatak o
R/o.. Plot No.157-B, Nasia Colony,

Meena Mohalla behlnd Quarter :
- No.32, Tehsil' Gangapurc1ty ) .
District Sawalmadh0pur (Raj. ) T

3. Abdul Jabbar s/o. Ghamandl Khan
R/o0. Sanjay Colony,"
Harijan-Bada, Mohalla, - -
Gangapurc1ty Dlstrlct Sawalmadhopur
(Raj.)* . =~ " - B : . T
4. Tarkeshwar Chaturvedl
S/o.' Shri Babii Lal Chaturvedl
R/o.,Amlt Electronlc,_' :
.. Near Sahara- Bank, Ved’ Colony,
Gangapur01ty Dlstrlct '
.“Sawalmadhopur (Raj,)

~

" R/o. Chuli ke Baglchl,
;Gangapurc1ty District.

¥

Sawaimadhopur (Raj.) -;f{l Applicants !
oL ] ' - /:;:1 o T o . ' -
(By Advocate Shri C.L. Saini) = '

'VERSUS - >



-

‘1. Union of India through i}c

T 3. DlVlSlonal Personnel Offlcer,

\

2. " (A'No.48/2014

‘General Manager, o
Central -Western Rallway, S
Jabalpur (M P.) -

', P - "‘, o

2. DY. Chlef Personnel Offlcer (Recrultment)

;Rallway Recrultment Wlng, . "
officer of Géneral Manager ) '
Western Rallway,_Indlra Market,
-Jabalpur (M.P.j- t Co

office of DlVlSlonal
Railway Manager, : g
Personnel Branch, Kota. -+ + » “Respondents

- - - - ' ° -~
Eal - -

" (By AdVOcate Shri Anupam Agarwal)

. ORDER , ..

. PER: SMT.CHAMELI MAJUMDAR, MEMBER (J) -

-

ThlS Orlglnal Appllcatlon has been tagged.

-

alongwith OA Nos. 480/2012 481/2012 ‘528/2012

-622/2012, 840/2012 841/2012 842/2012 19/2013

20/2013,. 21/2013 258/2013 & 49/2014 wrongly From'

the detalls of the appllcatlon, ;t'appea;s_ln'para'

-,

'_1 regardlng parthu;ars.efithe‘orderé against which -

-

 application is ‘made _ the aPPiieantéiohavew written

* -

- 1 . ' - ) - o )
that this Original-Application is made,against the

jeint repiesentation: aatedT 10. 09 2013 fef Lthe“_.—
Petltloners flled in coﬁpllance -of. the otder dated "
18ﬁh1,2011 paesed.iby ;the _DiVieionarBenchi.of. the

Hon'hle Rajasthan_high3Ceurt'ipkéigih Wiit Petition

L



'
-
1

ma-

3 ' OA No.48/2014

" No.7119/2011. The. applicants have impugned their

own representation dated 10.09.2013 as Annexure A-I

which is not permissible. Therefore, this

application 1is not maintainable. The applicants -

cannot challenge their own' répresentation before

.
—

the court of law unless and until any adverse order

~

is passed on the said'representation.'The present

. Original Application‘is totally misconceived and is

liable to be dismissed.

2. Accordingly,-the, Original Application is.

dismissed. No costs. S

(Smt Chameli Majumdar) - (Anil Kumar)
Member (J) - . - Member (A)



